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The Minister of State in the Ministry of
Industry (Shri Bibudhendra Misra): (a)
to (d). A statment is laid on the Table
of the House. )

STATEMENT

The retail selling price of cement in
Delb! is Rs. 955 per bag excluding local
and Inter-State Sales tax. No increase in
this price has been authorised,

There has been no complaint of adul-
teration against any of the authorised stock-
ists of the Selling Agents marketing cement
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in Delhi, There have been some reports
in the Press that certain unauthorised tra-
ders were found selling adulterated cement
in Delhi and the Special Policé Establish-
ment is taking action against them.

Applications whether received from poor
persons or rich ones, are treated on par by
the stockists, The requirements of the
consumers who approach them are register-
£d and cement is supplied to each in turn.

The Cement Allocation & Coordinating
‘Organisation of ‘the Cement Industry has
appointed an Offier on Speialr Duty to as-
sist the small consumers in Delhi
‘This Officer will register for release de-
mands for cement upto 200 bags and will
also assist consumers whose requirements
are upto 400 bags and who have not re-
ceived any supplies for over two months.
The Cement Allocation & Coordinating
Organisation has also inserted advertise-
ments in the Press requesting consumers
to buy cement only from authorised stock-
ists and not to pay more for cement.

Shri P. C. Borooah: May I know whether
it is a fact that the cement manufacturers
are now demanding increased price for
cement on account of devaluation of the
tupee; if so, to what extent and what is
the reaction of Government?

Shri Bibudhendra Misra: I am not
aware of any such demand.

Shri P, C. Borooah:. May I know whether
it is a fact that we have miserably failed
in the manufacture of cement during the
Third Plan period, whih is only 1.6
million tons against the target of 5 million
tons, and we have accepted a target of
25 million tons for the Fourth Plan
which will remain as a dream? May I
also know to what extent idle capacity in
the factories is responsible for this low
production?

Shri Bibudhendra Misra: Sir, it Js ad-
mittedly true that the demand is ‘much
more than the production. I do not have
the figures year-wise, but we hope to pro-
duce, as I have said earlier, 25 million
tons by the end of the Fourth Plan
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period. That is why there has been
difference of opinion, that decontrol of
cement has been resorted to and higher
price was given t0 cement manufacturers so
that they can have an investible surplus.
This will give them an investible surplus
of over Rs. 4 crores a year, apart from
tax and all that. We are trying our very
best to see that this is dome. But for a
production of two million tons per year
roughly what is needed is about Rs. 20
crores,

\
Shri P, C. Borooah: How far is the un-
utilised capacity responsible for the low
production?

Shri Bibudhendra Misra:
roughly is about 90 per cent.

Utilisation
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Shri Bibudhendra Misra: Sir, I have re-
peatedly stated in this House—hon. Mem-
bers of Parliament also have told me—that
there is blackmarketing by the dealers and
we have brought it to the notice of the
Delhi Administration also, Recently as I
have said in my answer—of course it is not
a case of blackmarketing—some firms have
been raised by the Special Police Fstablish-
ment to check adulteration also.

Shri D. C, Sharma: In what wonderful
world do our Ministers live, beause it does
not correspond to the world in which I
live and other people live, for the simple
reason that blackmarketing in cement is
going on all over India, the prices of cement
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have gone up, the small consumer is suffer-
ing as a result of that and the educational
institutions—1 can name them—do not get
the cement which Théy require for construc-
tion of their buildings ? Will the hon. Minis-
ter tell us what kind of statement he places
on the Table of the House which does not
correspond to reality in any way?

shri Bibudhendra Misra: I have already
said about blackmarketing, So far as the
other allegation is\ concerned, that we live
in a different world, I may say that we live
in the same world ie. the Congress Party.
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Shri D. C, Sharma: Sir, all those persons
who have put supplementaries on this,
along with the Minister and you, Sir, should
go there and find it now.

Mr, Speaker: Order, order,

Shri Bade: It is a fact that in Madhya
Pradesh and neighbouring States for the last
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three months no cement was supplied and

Mr, Speaker: The distinguished lawyer
would agree that this relates” to cement
prices in Delhi, He has jumped over to
Madhya Pradesh.

Bharathi Textile Mills, Pondicherry

4543. Shri Maurya:

Shri Bagri: .
Shri Kishen Pattnayak :
Shri Ram Sewak Yadav :
Shri Madhu Limaye :

Will the Minister of Commerce be pleas-
ed to refer to the reply given to Starred
Question No. 1443 on the 29th April, 1966,
and state:

(a) whether the recommendations of the
Committee which was appointed to investi-
gate into the affairs of Sri Bharathi Tex-
tile Mills, Pondicherry have since been
examined by Government;

(b) if so, the result thereof; and

(c) if the answer to part (a) above he
in the negative, when a decision is likely
to be taken in this regard?

The Minister of Commerce (Chri Manu-
bhai Shah): (a) Yes, Sir.

(b) The mill has been taken over under
section 18-A of the Industries (Development
and Regulation) ACTf, 1951 and has been
placed under an Authorised Controller,

(c) Does not a}isc,
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